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 (u}  Government  Resolution  No
 59/73-S  Py  dated  the  22nd
 February,  974  notifying  Gov
 einment's  decisions  on  the
 above  Report

 है]
 2)  A  statement  (Hind:  and  Frgtish  +  pie

 versions)  showing  reasons  as  to
 why  the  documents  mentioned
 above  could  not  be  laid  on  the
 Table  within  the  period  prescrib
 ed  in  sub  section  (2)  of  section
 I6  of  the  said  Act  [Phred  wn
 Itbrary  56९९  No  T6214 /74)

 CENTRAL  WAREHOUSING  CORPORATION
 973  AND  NoTIFI-

 COMM,  DUTTES
 (AMENDMENT)  RUETS

 TSSENTIAT
 ACT

 CATIONS  UNDER

 JHE  MINISTER  OF  SPATE  IN  THR
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHIEB  P  SHINDF)  I  beg  to  Jny

 on  the  T  tble—

 (l)  A  copy  of  the  Central  Warehousing
 Corporation  (Amendment)  Rules  1973,
 (Hindi  and  Faghsh  versions)  published  in
 Notihc  ttion  No  GSR  इन71  in  Garett
 of  India  dated  the  '5th  December,  1973,
 under  sub  section  (3)  of  section  4]  of  the
 Watchousing  Coiporations  —  Act  962
 [Placed  in  Tihiars  3८6  No  जत  62  1/74)

 *
 (%)  A  copy  each  of  the  tollowmg  Not

 fiations  (Hind:  and  otnglih  versions)
 under  sub  «ction  (6)  of  «ton  3  of  the
 Fssential  Commodity  Act  955

 ()  The  Fertiliser:  (Control)  (Third
 Amendment)  Oider  973  pub
 ished  in  Notification  No  SO
 802  (ह)  in  Gazette  of  India
 dated  the  वै।न1  December,  J973

 (i)  The  Northern  Rice  Zone  (Move-
 ment  Control)  second  Amend-
 ment  Order,  1973,  published  in
 Notification  No  GSR  8606)  m
 Garette  of  India  dated  the  7th
 January,  974  [Placed  tn  Library
 See  No  I  T-6202/74}

 ‘
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 NOTIFICATIONS  UNDER  Motor  VBHIC(  ESACT
 AND  MERCHANT  SHIPPING  ACT,  ETC

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  SHIPPING  AND
 TRANSPORT  (SHR!  PRANAB  KUMAR
 MUKHFRIFF)  I  beg  to  lay  on  the

 (4)G)  A  copy  each  of  the  tollowtng
 Notifications  (Hindi  and  English
 versions)  under  sub-section  (3)
 of  section  33  of  the  Motor
 Vehicles  Act  939

 (a)  The  Motor  Vehicles  (Thud
 Party  Insurance)  Amendment
 Rules,  973  published  im  Noti-
 ficatton  No  80  28)  Ga
 zette  of  India  dated  the  29th
 Septembe:,  973

 The  Moto:  Vehicles  (Thiud
 Party  Insurance)  Amendment
 Rules  973,  published  in  Noti-

 (b)

 feation  No  SO  3550  in
 Gazette  of  India  dated  the  22nd
 December  973

 (a)  A  statement  (Hind:  und  English
 versions)  showing  reasons  0
 delay  in  laying  the  Notification
 mentioned  at  (a)  above  [Placed
 in  Library  १८८  No  LT  6203/74}

 (2)  A  copy  cach  of  the  following  Not
 fications  (Hind:  and  English  versions)  under
 sub  section  (3)  of  section  458  of  the  Mer-
 chant  Shipping  Act,  958

 The  Meichant  Shipping  (Appren
 tceship  to  Sca  Service)  Amend
 ment  Rules  1973  published  in
 Notification  No  GSR  1418  in
 Gazette  of  Indta  dated  the  29th
 December  973

 (a)

 (nu)  The  Merchant  Shipping  =  (Exami-
 nation  of  Engineers  yn  the  Mer-
 chant  Navy)  Amendment  Rules,
 1973,  published  in  Notification
 No  GSR  3  in  Gazette  of
 India  dated  the  Sth  Jantary,
 974  [Placed  in  Library  See
 No  ह क  6204/74}


